INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 05-OCTOBER-2026 (MONDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

GOOGLE MEETING ID :- GNG-ECRB-ZSA, TIME :- AS PER CONSTITUTION

IN COURT ROOM 4

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 2268/KOL/2024

2015-2016

[A] ALTIMATE PROJECTS PRIVATE LIMITED

IT(SS)A
56/KOL/2026

2015-16

[A] ANKIT VYAPAAR PRIVATE LIMITED

ITA 501/KOL/2026

2015-16

[D] ASHIKA STOCK SERVICES LIMITED

ITA 922/KOL/2026

2013-2014

[A] CHURIWAL FINVEST PVT. LTD.

ITA 1151/KOL/2026

2022-2023

[A] ARM MERCHANDISE PVT. LTD.

ITA 1592/KOL/2026

2017-18

[D] M/S DARJEELING ORGANIC TEA ESTATES PVT LIMITED

ITA 1593/KOL/2026

2018-19

[D] M/S DARJEELING ORGANIC TEA ESTATES PVT LIMITED

ITA 1600/KOL/2026

2020-2021

[A] BISWAS MOHD SHER ALI

ITA 2184/KOL/2026

2019-2020

[A] AJAY KUMAR JAIN

10

ITA 2400/KOL/2026

2013-2014

[A] DUKE MANAGEMENT SERVICES PVT. LTD.

11

ITA 2730/KOL/2026

2019-20

[A] ANUJ AGARWAL

12

ITA 2739/KOL/2026

2018-2019

[A] EASTERN ENGINEERING CORPORATION

13

ITA 2743/KOL/2026

2018-2019

[A] DIWAKAR VINIYOG PVT. LTD. (SINCE MERGED WITH DIWAKAR
FINVEST PVT. LTD., FORMERLY KNOWN AS SNEHA ENCLAVE PVT.
LTD.)

14

ITA 2747/KOL/2026

2005-06

[D] DUCO COMMERCIAL PRIVATE LIMITED

15

ITA 2750/KOL/2026

2017-2018

[A] ASHIS BISWAS

16

ITA 2759/KOL/2026

2018-2019

[A] ARIUN SHAW

17

ITA 2760/KOL/2026

2019-2020

[A] BIBHUTOSH GHOSH

18

ITA 2763/KOL/2026

2012-2013

[A] ANTAI BALAJI LIMITED

19

ITA 2765/KOL/2026

2022-23

[D] BHAGWAN BABU JEWELLERS PRIVATE LIMITED

Sd/-
Deputy Registrar
02-Oct-2026



Sd/-


INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 06-OCTOBER-2026 (TUESDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

GOOGLE MEETING ID :- GNG-ECRB-ZSA, TIME :- AS PER CONSTITUTION

IN COURT ROOM 4

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 1314/KOL/2025

2019-20

[D] CSI WEST BENGAL BRANCH

ITA 2694/KOL/2025

2020-2021

[A] ARABINDA ROY

ITA 3016/KOL/2025

2016-17

[A] DIGNITY AGENCY PRIVATE LIMITED

ITA 3017/KOL/2025

2017-18

[A] DIGNITY AGENCY PRIVATE LIMITED

ITA 3290/KOL/2025

2013-14

[A] ELLISBRIDGE ESTATES PRIVATE LIMITED

ITA 753/KOL/2026

2018-19

[A] ASSOCIATED ROAD CARRIERS LIMITED

ITA 1358/KOL/2026

2018-2019

[A] DHMT LOGISTICS

ITA 1472/KOL/2026

2014-2015

[A] ANJAN MAJUMDAR

ITA 2144/KOL/2026

2016-2017

[A] BIJOY KUMAR PRASAD

10

ITA 2145/KOL/2026

2016-2017

[A] BIJOY KUMAR PRASAD

11

ITA 2153/KOL/2026

2015-2019

[A] ANJANA PROJECTS PVT. LTD.

12

ITA 2406/KOL/2026

[A] DD JHAJARIA FOUNDATION

13

ITA 2780/KOL/2026

2011-2012

[A] ANTAI BALAJI LIMITED

14

ITA 2785/KOL/2026

2017-2018

[A] DURGA PROJECTS INCORPORATION

15

ITA 2788/KOL/2026

2015-2016

[A] ANIRUDH MOHTA

16

ITA 2789/KOL/2026

2016-2017

[A] ANIRUDH MOHTA

Sd/-
Deputy Registran
02-Oct-2026|



Sd/-


INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 07-OCTOBER-2026 (WEDNESDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

GOOGLE MEETING ID :- GNG-ECRB-ZSA, TIME :- AS PER CONSTITUTION

IN COURT ROOM 4

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 1579/KOL/2024

2012-2013

[A] UNIQUE FINANCE & SECURITIES PVT. LTD.

ITA 1494/KOL/2025

2012-13

[D] M/S ARUNODOY MERCHANTS PVT LTD

ITA 1495/KOL/2025

2021-22

[D] AURORA STUDIO PRIVATE LIMITED

CO 90/KOL/2025

2021-2022

[A] AURORA STUDIO PRIVATE LIMITED

ITA 1710/KOL/2025

2012-2013

[A] AGARANI CREDIT & FINVEST PVT. LTD.

ITA 2485/KOL/2025

2012-2013

[A] EVERLIKE ADVISORY SERVICES PVT. LTD.

ITA 3264/KOL/2025

2023-24

[A] DHANKALASH DISTRIBUTORS PRIVATE LIMITED

ITA 3266/KOL/2025

2021-2022

[A] BATA (BN) BV

ITA 3274/KOL/2025

2006-2007

[A] DILIP BHIKHALAL DESAIL

10

ITA 3275/KOL/2025

2007-2008

[A] DILIP BHIKHALAL DESAI

11

ITA 709/KOL/2026

2016-2017

[A] EIH LTD.

12

ITA 1155/KOL/2026

2010-11

[D] D B S FINVEST PVT LTD

13

ITA 1705/KOL/2026

2019-2020

[D] ANITA DEVI FOGLA

14

ITA 2257/KOL/2026

2016-17

[A] DILIP KUMAR RUNGTA

15

ITA 2280/KOL/2026

2016-2017

[A] AMBICA ENTERPRISE

16

ITA 2281/KOL/2026

2017-2018

[A] AMBICA ENTERPRISE

17

ITA 2376/KOL/2026

2016-2017

[A] M/S. AAREN AGRICULTURE PVT. LTD.

18

ITA 2377/KOL/2026

2017-2018

[A] M/S. AAREN AGRICULTURE PVT. LTD.

19

ITA 2569/KOL/2026

2023-24

[D] ABHIJEET FERROTECH LIMITED

20

ITA 2702/KOL/2026

2015-2016

[A] AGARPARA JUTE MILLS LTD.

21

ITA 2790/KOL/2026

2015-2016

[A] AUM CAPITAL MARKET PRIVATE LIMITED

Sd/-
Deputy Registrar
02-Oct-2026|



Sd/-


INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 08-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

GOOGLE MEETING ID :- GNG-ECRB-ZSA, TIME :- AS PER CONSTITUTION

IN COURT ROOM 4

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 2686/KOL/2025

2017-2018

[A] BANGLA READYMADE GARMENTS MFG. & TRADERS WELFARE
ASSOCIATION

ITA 3235/KOL/2025

2017-2018

[A] DANGO & DIENENTHAL INDIA PVT. LTD.

ITA 468/KOL/2026

2016-2017

[A] DANGO & DIENENTHAL INDIA PVT. LTD.

IT(SS)A
79/KOL/2026

2011-2012

[A] DILIP KUMAR NAHATA

ITA 2221/KOL/2026

2017-2018

[A] DILIP KUMAR NAHATA

ITA 1829/KOL/2026

2017-2018

[A] ASGHAR ALI

ITA 2052/KOL/2026

2019-20

[A] ABHISHEK CHOWDHARY

ITA 2158/KOL/2026

2008-09

[D] CESC LIMITED

ITA 2226/KOL/2026

2016-2017

[A] CLAYHILL CAPITAL PVT. LTD.

10

ITA 2228/KOL/2026

2012-2013

[A] EUROIND MANAGEMENT CONSULTANTS PVT. LTD.

11

ITA 2230/KOL/2026

2018-2019

[A] M/S. DOREMAN DISTRIBUTORS PVT. LTD.

12

ITA 2231/KOL/2026

2012-2013

[A] ABHISHEK MANOJ KUMAR JAYASWAL

13

ITA 2349/KOL/2026

2011-2012

[A] M/S. BENGAL SHRISTI INFRASTRUCTURE DEVELOPMENT LTD.

14

ITA 2381/KOL/2026

2017-2018

[A] ANIRUDDHA BANERJEE

Sd/-
Deputy Registrar
02-Oct-2026



Sd/-


INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 05-OCTOBER-2026 (MONDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID- XRE-HVRQ-ANT

Srl | Appeal Number A$::1:. Assessee Name Remarks
ITA

1 2111/KOL/2019 2014-15 |[D] SHRI NIRMAL PALIT (H.C. ORDER DTD.23/12/25)
ITA

2 2384/KOL/2024 2017-18 |[D] ZENITH LEISURE HOLIDAYS LIMITED

3 | CO6/KOL/2025 | 2017-18 |[A] ZENITH LEISURE HOLIDAYS LIMITED
ITA

4 3034/KOL/2025 2012-2013 | [A] KINETIC VINCOM PRIVATE LIMITED

5 | BMA 1/KOL/2026 | 2018-2019 | [A] KRITIN BOTHRA

IT(SS)A )

6 104/KOL/2026 2020-2021 | [A] HOQUE MERCHANTILE PVT. LTD.
ITA

7 1582/KOL/2026 2018-2019 | [A] G. N. ENTERPRISE
ITA

8 1583/K0L/2026 2018-2019 | [A] G. N. ENTERPRISE
ITA 2025-2026

9 1931/KOL/2026 to 2027- | [A] HELPING HAND

2028

ITA

10 2033/KOL/2026 2013-14 | [A] M/S LONGVIEW SALES AGENCIES PRIVATE LIMITED
ITA

11 2157/KOL/2026 2013-14 | [A] KRISHKAN INVESTMENT PRIVATE LIMITED
ITA

12 2252/KOL/2026 2012-2013 | [A] LEMONGRASS CONSULTANCY SERVICES PVT. LTD.
ITA

13 2741/KOL/2026 2018-2019 | [A] GLOCAL HEALTHCARE SYSTEMS PVT. LTD.

Sd/-
Deputy Registrar

02-Oct-2026|



Sd/-


INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 06-OCTOBER-2026 (TUESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID- XRE-HVRQ-ANT

Srl | Appeal Number A$::1:. Assessee Name Remarks
1 [ITA 886/KOL/2025|2025-2026 | [A] LIONS CLUB OF DURGAPUR

2 | 1063 /égl\_ 12025 |2008-2009 | [A] HAMAYAN BARTER PVT, LTD.

3 2230/I£86I‘_/2025 2015-16 |[D] GCM SECURITIES LTD

4 3071/|£BAL/2025 2014-15 | [A] JAI BALAJI JYOTI STEELS LIMITED

5 3072/2;'6"_/2025 2013-14 | [A] JAI BALAJI JYOTI STEELS LIMITED

6 |[ITA 218/KOL/2026|2017-2018 | [A] KAJAL KUMAR ROY

7 |ITA 222/KOL/2026| 2020-21 |[A] LAXMI INDIA FINANCE LIMITED

8 1196/I£8?_/2026 2020-21 |[A] KRAFTI LEATHER TRADING HOUSE PRIVATE LIMITED

9 1434”%?_/2026 2012-2013 | [A] LILADHAR AGARWAL AND SONS (HUF)

10 2769/I£gAL/2026 2015-2016 | [A] GAJGAMINI MANAGEMENT PVT. LTD.

11 2783/I?(;AI‘_/2026 2014-15 | [D] JVS SECURITIES PVT LTD

Sd/-
Deputy Registrar

02-Oct-2026|



Sd/-


INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 07-OCTOBER-2026 (WEDNESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID- XRE-HVRQ-ANT

Srl | Appeal Number A$::1:. Assessee Name Remarks
i /%AL /2025 | 20212022 | [A] KMC MAJDOOR S CO OPERATIVE SOCIETY LIMITED

2 | 05 /Ii(T)AL 12025 | 2011-2012  [A] INDIAN OIL PETRONAS PVT. LTD.,

3| ae /égl\_ 12025 |2012-2013 | [A] INDIAN OIL PETRONAS PVT. LTD.

4| eee /ég?_ 12025 | 201314 | [A] ICICON DISTRIBUTORS PRIVATE LIMITED

5 | 5131 /E)AL 12025 | 2015-16 | [A] GAIMUKTA COMMERCIAL PRIVATE LIMITED

6 | 515 /IgAL 12025 | 201617 | [A] GAIMUKTA COMMERCIAL PRIVATE LIMITED

7 | 3133 /égt 12025 | 201718 | [A] GAIMUKTA COMMERCIAL PRIVATE LIMITED

8 | o3 /%AL 12026 | 20182019 | [A] JALAN COMPANY PVT. LTD.

9 | 2704 /%AL 12026 |2019-2020 | [A] JALAN COMPANY PV, LTD.

) /é(T)AL 12026 | 2020-2021 | [A] JALAN COMPANY PVT. LTD.

11| 2706 /égl\_ 12026 | 20212022 | [A] JALAN COMPANY PV, LTD.

12| 50 /ég?_ 12026 | 29222023 | [A] JALAN COMPANY PVT. LTD.

13| 208 /E)AL 12026 | 29242025 | [A] JALAN COMPANY PVT. LTD.

14| Seos /IgAL 12026 |2022-2023 | [A] ZAHURUL HAQUE GAZI

Sd/-
Deputy Registrar

02-Oct-2026|



Sd/-


INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 08-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID- XRE-HVRQ-ANT

Srl | Appeal Number A$::1:. Assessee Name Remarks
ITA

1 2055/KOL/2024 2016-17 |[D] SUCCESS TOURS AND TRAVELS PRIVATE LIMITED
ITA

2 2877/KOL/2025 2011-2012 | [A] GEMINI DEALMARK (P) LTD.

3 |ITA 269/KOL/2026|2017-2018 | [A] GLORIA TRADELINK PRIVATE LIMITED

4 [ITA 270/KOL/2026| 2015-16 [[A] GLORIA TRADELINK PRIVATE LIMITED

5 |ITA 867/KOL/2026| 2018-19 |[D] HINDUSTHAN CONSULTANCY AND SERVICES LIMITED

6 LTA 2015-2016 | [A] LIPIKA JHA

1550/KOL/2026

ITA

7 1587/KOL/2026 2009-2010 | [A] JUGANTAR MERCANTILES PVT. LTD.
ITA

8 1588/KOL/2026 2012-2013 | [A] JUGANTAR MERCANTILES PVT. LTD.
ITA

9 1976/KOL/2026 2015-2016 | [A] SHRI HIRONMOY CHATTERIJEE
ITA

10 2361/KOL/2026 2015-16 |[D] KANODIA STOCK BROKING PVT LTD

Sd/-
Deputy Registrar

02-Oct-2026|



Sd/-


INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF C BENCH FOR 05-OCTOBER-2026 (MONDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID: XRE-HVRQ-HEH

Srl | Appeal Number A$::1:. Assessee Name Remarks
1 80/I|-(r((35|3)2%26 2018-2019 | [A] MJ TRADERS
2 81/12(()55)2’326 2019-2020 | [A] M] TRADERS
3| Jose /égl\_ 12026 |2015-2016 | [A] NANDAN KUMAR DAS
4 1093/|£86|‘_/2026 2020-21 |[A] NEURATY AGENTS PRIVATE LIMITED
5| 5434 /IgAL 12026 | 2023-24 | [D] NEW TECH CONCLAVE PRIVATE LIMITED
6 2435/2;6':/2026 2023-24 | [D] METRO CITY VANIJYA PRIVATE LIMITED
7 | ITA 26/KOL/2017 | 2012-2013 | [A] SICPA INDIA PRIVATE LIMITED (TRANSFER MATTER)
8 2737/2;6':/2026 2016-2017 | [A] MINE LINE PVT. LTD.
9| 2744 /Ii(T)AL 12026 | 2016-2017 | [A] MADHU INTERTRADE PVT. LTD.
10 2745/&2'?_/2026 2017-2018 [ [A] MADHU INTERTRADE PVT. LTD.
11 2764/|£86|‘_/2026 2010-11 | [A] NAINA DEVI COMMERCE PRIVATE LIMITED
12| e /IgAL 12026 | 2011-2012 | [A] MAHAMAYA TRADECOM PVT. LTD.
13 |ITA 656/KOL/2026| 2022-2023 [ [A] M/S. N.M. FINANCE & INVESTMENT CONSULTANCY LIMITED

Sd/-

Deputy Registrar
02-Oct-2026|



Sd/-


INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF C BENCH FOR 06-OCTOBER-2026 (TUESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER

AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID: XRE-HVRQ-HEH

1| Appeal Number A$::1:. Assessee Name Remarks
ITA
1509/KOL/2025 2012-2013 | [A] NEW TEA COMPANY LTD.
ITA
2015/KOL/2025 2018-2019 | [A] MAYAPUR BHAKTI AND YOGA FOUNDATION
ITA
2460/KOL/2025 2015-2016 | [A] MANISH AGARWAL
ITA 375/KOL/2026| 2017-18 |[D] NOBLE COMMUNICATIONS PVT LTD
IT(TP)A 2022-2023 | [A] M/S. INSPECTORATE GRIFFITH INDIA PVT. LTD
11/KOL/2026 ) ) )
ITA
2768/KOL/2026 2015-2016 | [A] NAVNIRMAN PROMOTERS PVT. LTD.
ITA
2784/KOL/2026 2015-16 |[D] NEELACHAL MARKETING PVT. LTD
Sd/-
Deputy Registrar

02-Oct-2026|



Sd/-


INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF C BENCH FOR 07-OCTOBER-2026 (WEDNESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER

AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID: XRE-HVRQ-HEH

Assmt.

Sr Year

Appeal Number Assessee Name

Remarks

1 |ITA 433/KOL/2023| 2019-20 |[A] SIGNIFY HOLDING B.V

2 |ITA 969/KOL/2024|2017-2018 | [A] M/S. SIGNIFY HOLDING B.V.

3 |ITA 970/KOL/2024| 2018-2019 | [A] M/S. SIGNIFY HOLDING B.V.

4 |ITA 552/KOL/2024| 2020-21 |[A] INTEGRATED COAL MINING LTD.

ITA

5 2466/KOL/2024 2009-10 |[A] SILKINA COMMODEAL PVT. LTD.

6 |ITA 260/KOL/2025| 2018-19 |[A] NAVIN JAIN

ITA

/ 2457/K0L/2026 2023-24 | [D] NORFIOX VINCOM PVT LTD

Sd/-
Deputy Registran
02-Oct-2026



Sd/-


INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF C BENCH FOR 08-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID: XRE-HVRQ-HEH

Srl | Appeal Number Assessee Name Remarks
ITA
1 1870/KOL/2018 [D] M/S. ITC LIMITED
2 LTA [D] M/S. ITC LIMITED
1871/KOL/2018 )
3 ITA [D] M/S. ITC LIMITED
1872/KOL/2018 )
ITA
4 1344/KOL/2023 [A] ITC LIMITED
ITA
5 1195/KOL/2024 2020-2021 | [A] PRIYABRATA SHARMA
ITA
6 2239/KOL/2024 [D] LEGENDARY GEMS PRIVATE LIMITED
7 IT(TP)A 2012-2013 [A] PRICEWATERHOUSE COOPERS SERVICE DELIVERY CENTER
2/KOL/2026 (KOLKATA) PVT. LTD.
8 IT(TP)A 2012-2013 [A] PRICEWATERHOUSE COOPERS SERVICE DELIVERY CENTER
1/KOL/2026 (KOLKATA) PVT. LTD.
ITA
9 2404/KOL/2024 2015-2016 | [A] LALIT KUMAR TULSHYAN
ITA
10 2869/KOL/2025 2016-2017 | [A] NATIONAL INSURANCE COMPANY LIMITED
11 |ITA 815/KOL/2026| 2018-19 |[A] MANGAL ENERGY AND POWER PRIVATE LIMITED
12 ITA 2015-2016 | [A] MINTU DAS
2705/KOL/2026
Sd/-
Deputy Registrar

02-Oct-2026|



Sd/-


INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF SMC BENCH FOR 05-OCTOBER-2026 (MONDAY)

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
IN COURT ROOM 4

GOOGLY MEETING ID: WUJ-UMEQ-TBB , TIME- 10:30 AM.

Srl | Appeal Number A$:r:rt. Assessee Name Remarks
ITA
1| 3265/k0L/2025 | 2019-20 | [D] AADYA AARNA REALTY LLP
2 |ITA 491/KOL/2026|2022-2023 | [A] SUSHMA TREHAN
3 ITA 2017-18 | [A] SARKAR DIESEL
1392/KOL/2026
ITA
4 | 1420/K0L/2026 | 2017-2018 | [A] DEYPARA SAMABAY KRISHT UNNAYAN SAMITY
ITA
5 | 1662/K0L/2026 |2018-2019 | [A] MD. FARIAD HOSSAIN
ITA
6 | 1969/K0L/2026 |2015-2016 | [A] M/S. JAGADISH PRASAD TAPARIA HUF
ITA
7 | 2301/K0L/2026 |2017-2018 | [A] MONGAL SERVICE STATION
ITA
8 | 2472/k0L/2026 | 2017-18 |[A] TAPATI BHATTACHARYA
ITA
9 | 2512/k0L/2026 | 2011-2012 | [A] M/S. PALT COMMERCIAL COMPANY LTD.
ITA
10| 5551 /k0L/2026 |2013-2014| [A] ABHLIIT PODDER
1 ITA 502172 | A1 BAKTARGHAT LABUTALA SAMABAI KRISHI UNNAYAN SAMITI
2694/K0OL/2026 LIMITED
ITA
12| 735/k0L/2026 | 20132014 | [A] RITIKA JAIN
ITA
13| 740/k0L/2026 |2017-2018 | [A] ESTATE OF BHAWNRI DEBI DAGA
ITA
14| )7a6/k0L/2026 | 2019-20 | [A] DEVESH TRADE CREDIT PRIVATE LIMITED
ITA
15| 750/k0L/2026 | 2020-2021 | [A] ARUP KUMAR DAS
ITA
16| )753/k0L/2026 | 202172022 | [A] ARUP KUMAR DAS
ITA
17| 2761/k0L/2026 | 2015716 | [D] KANODIA STOCK BROKING PVT LTD
ITA
18| 2762/k0L/2026 | 2016717 |[D]KANODIA STOCK BROKING PVT LTD
Sd/-
Deputy Registrar

02-Oct-2026|



Sd/-


INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF SMC BENCH FOR 06-OCTOBER-2026 (TUESDAY)

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN COURT ROOM 4

GOOGLY MEETING ID: WUJ-UMEQ-TBB , TIME- 10:30 AM.

Srl | Appeal Number A$:r:rt. Assessee Name Remarks
1 ITA 2017-2018 | [A] PRIYANKA DAS SARKAR
2016/KOL/2025

ITA

2 3213/KOL/2025 2019-2020 | [A] SHREE BALAJEE MULTI CONSTURCTION PRIVATE LIMITED

3 |ITA 208/KOL/2026| 2012-13 |[A] BLISS DEALTRADE PRIVATE LIMITED

) [A] NKKM INDUSTRIES PRIVATE LIMITED (SUCCESSOR OF

4 |ITA 374/KOL/2026| 2017-2018 ERSTWHILE COMPANY INSIGHT COMMERCIAL PRIVATE LIMITED)

5 |ITA 637/KOL/2026| 2015-16 |[D] KLS COMMODITIES PRIVATE LIMITED
ITA

6 1158/KOL/2026 2009-10 |[A] CROCHET TRADE AND INVESTMENT PRIVATE LIMITED
ITA

7| 1615 /KOL/2026 2015-2016 | [A] GOLAM SADIQUE DHALI
ITA

8 1656/KOL/2026 2015-2016 | [A] SWETA SOMANI
ITA

9 1813/KOL/2026 2017-2018 | [A] GOLDEN LIQUOR PRIVATE LIMITED
ITA

10 2097/K0L/2026 2021-2022 | [A] BHABAR BHABANI MANDIR PUBLIC TRUST
ITA

11 2165/KOL/2026 2024-25 | [A] PUJA KUMARI SINGH
ITA

12 2341/KOL/2026 2016-2017 | [A] M/S. PRIYA BALA AGRO PVT. LTD.
ITA

13 2503/K0L/2026 2017-2018 | [A] PRADEEP KUMAR SARAF
ITA

14 2576/KOL/2026 2020-2021 | [A] SUNIT KUMAR PATTANAYAK
ITA

15 2779/K0L/2026 2020-21 |[A] HARI SADHAN MONDAL
ITA

16 2786/KOL/2026 2021-2022 | [A] SHRI TAPAN SARKAR
ITA

17 2787/KOL/2026 2020-2021 | [A] SHRI PINAKI ROYCHOWDHURY

18 ITA 2018-19 [A] BAKTARGHAT LABUTALA SAMABAI KRISHI UNNAYAN SAMITI

2727/K0OL/2026 LIMITED
Sd/-
Deputy Registrar

02-Oct-2026|



Sd/-


INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF SMC BENCH FOR 07-OCTOBER-2026 (WEDNESDAY)

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN COURT ROOM 4

GOOGLY MEETING ID: WUJ-UMEQ-TBB , TIME- 10:30 AM.

Srl | Appeal Number A$:r:rt. Assessee Name Remarks
- /E)AL /2025 |2017-2018  [A] JAYANTA GHOSH (HIGH COURT ORDER DTD.28/04/26)
2 | gas /Ii-g?_/ZOZS 2018-2019 | [A] MAA MANASA ENGINEERS

3 | e /ég?_/zozs 2014-2015 | [A] M/S. SOSHA CREDIT PVT. LTD.

3 - /IE(SAL/ZOZS 2015-2016 | [A] M/S. SOSHA CREDIT PVT, LTD.

5 |ITA 312/KOL/2026| 2019-2020 | [A] SRI SANJAY KUMAR FITKARIWALA

6 |ITA 912/KOL/2026|2018-2019 | [A] DR. KAMAL KAR

7| s /IgAL/zoze 2021-2022 | [A] SANDIP KUMAR PAL

8 | Leoe /%AL 12026 | 20182019 | [A] SUNIL MAHESHWART

9 | Leae /ég?_/zoze 2018-2019 | [A] MOOKERJEES WINE STORES

10| Lees /Ii(T)AL 12026 |2021-2022 | [A] JAGATPUR SITALA SAMABAY KRISHI UNNAYAN SAMITY LTD.
11| 1oa1 /ig\L /2026 | 2014-2015 | [A] SILVERSHINE COMMERCE PVT. LTD.

12| Sos /ig?_ 12026 | 2011-2012 | [A] AKSHAT AGARWAL

13 01 /IgAL 12026 |2019-2020 | [A] HENA DEVI SETH

14| 51 /IgAL 12026 | 2017-2018 | [A] DIAMOND DEALCOM PVT. LTD.

15| 5360 /%AL/ZO% 2013-2014 | [A] AYUSH FURNITURE PVT. LTD.

16 | 5370 /%AL 12026 |2020-2021 | [A] PRAKASH SINGH

17| 537 /%AL 12026 | 2013-2014 | [A] BLACKBERRY DEVELOPERS PVT. LTD.

18 | 5430 /IE(;/-\L/2026 2018-2019 | [A] PASHUPATI DEALCOM PRIVATE LIMITED

19| 2aat /ig\L /2026 | 2018-2019 | [A] RAJPAD TRADERS PRIVATE LIMITED

20| S0 /ig?_/zozs 2017-2018 | [A] NARENDRA PRAKASH SHARMA

21| ey /IgAL/2026 2016-2017 | [A] PRAMIL KUMAR RUNGTA

22 | egq /IgAL 12026 | 2011-2012 | [A] AKHILESH SINGH

23 ITA 2017-2018 | [A] SRI MUKTI SADHAN MISHRA

2600/KOL/2026




CAUSE LIST OF SMC BENCH FOR 07-OCTOBER-2026 (WEDNESDAY)

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

GOOGLY MEETING ID: WUJ-UMEQ-TBB , TIME- 10:30 AM.

IN COURT ROOM 4

Srl | Appeal Number A$::1:. Assessee Name Remarks
24 ITA 2601 [A] MD. NESAR AHMAD
2601/KOL/2026 '
ITA
25 2631/KOL/2026 2011-2012 | [A] ASHOK AGARWAL
ITA
26 2801/KOL/2026 2013-2014 | [A] SUSHMA GUPTA
ITA
27 2802/KOL/2026 2020-2021 | [A] TAPASH KUMAR GHOSH
ITA
28 1502/KOL/2026 2017-2018 | [A] ASHA SARAF
ITA
29 2711/KOL/2026 2019-20 |[A] PAWAN KUMAR MUNDHRA
30 ITA 2017-2018 [A] MANIDAHA ANCHAL SAMABAY KRISHI UNAYAN SAMITY
2200/KOL/2026 LIMITED
31 ITA 2017-2018 [A] MANIDAHA ANCHAL SAMABAY KRISHI UNAYAN SAMITY
2201/KOL/2026 LIMITED
ITA 2018 -
32 2256/KOL/2026 2019 [A] VAIBHAV VANIJYA PRIVATE LIMITED
Sd/i-
Deputy Registrar

02-Oct-2026|



Sd/-


INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF SMC BENCH FOR 08-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

GOOGLY MEETING ID: WUJ-UMEQ-TBB , TIME- 10:30 AM.

IN COURT ROOM 4

Srl | Appeal Number A$:r:rt. Assessee Name Remarks
1 |ITA 820/KOL/2025|2017-2018 | [A] SHRUTI AGARWAL

2 3231/{86"_/2025 2015-2016 | [A] SINJINI ROY CHOUDHURY

3| Lass /é(T)AL /2026 |2011-2012  [A] SURENDRA SINGH BENGANI

4 2006/I£8?_/2026 2017-2018 | [A] AMIYA BHUSAN SAHA

5 2024/I£86I‘_/2026 2023-24 | [A] M/S. ZAGRO PREMIER RAIL SOLUTIONS PVT. LTD.

6 2031/I£gAL/2026 2018-19 |[A] KUSUM WAREHOUSING COMPANY

7 2035/|£(|;A|‘_/2026 2016-2017 | [D] SNOWPACK VYAPAAR PRIVATE LIMITED

8 2397/I£(|.—)AL/2026 2015-16 |[A] STEP AHEAD REAL ESTATE PRIVATE LIMITED

9 | 5a0a /%AL 12026 |2014-2015 | [A] PADMA KUTI PROJECTS PV, LTD.

10 2405/{(';'6"_/2026 2020-2021 | [A] RAJ KUMAR KOTHARI

11 2539/I£(;/-\L/2026 2014-2015 | [A] ABHIJIT TEA COMPANY PVT. LTD.

12| Seao /égl\_ 12026 |2019-2020 | [A] MAYANK VYAPAAR PV, LTD.

13 2542/I£86I‘_/2026 2018-2019 | [A] MAA DURGA STEEL TRADERS

Sd/-
Deputy Registrar

02-Oct-2026|



Sd/-


—
!

B_ench

I— — —

Cuttack

CONSTITUTION

SRR TR R R Ry PR REEATANGY IR Y ORI TR i)

OF ITAT KOLKATA ZONE

(05/10/2026 TO 08/10/2026)
gretere/ witfamw/ sraredy wreaw #

ln.Hybridﬂ’hysicu]/\”irtuﬂl Mode

[FE=1% 09/10/2026 (sTET) uHT, TET, Fefa, o, araEd]
[09/10/2026 (Friday) M.A., S.A., Clubbing, E.H. Applications]

——

o
Constitution

T FA
Court Room

Shri George Mathan, J]M
&
Shri G. Gurusamy, AM
[ At 10.30 am |

2

Shri Rajesh Kumar, AM
&
Shri Pradip Kumar Choubey, JM
[ At10.30 am |

Shri Rajesh Kumar, AM
&
Shri Pradip Kumar Choubey, JM
[ After “B” Bench |

SMC

Shri Laxmi Prasad Sahu, AM

[At 10.30am]

‘ Guwahati

Shri Laxmi Prasad Sahu, AM

Shri Yogesh Kumar US, JM
[After “SMC” Bench]

Patna

Shri Yogesh Kumar US, ]M

Shri Rakesh Mishra, AM
[After “Guwahati” Bench]

Shri Yogesh Kumar US, J]M

Shri Rakesh Mishra, AM
[After “A" Bench]

Ranchi

Shri Ratnesh Nandan Sahay, AM
&
Smt. G. Rajani, J]M
[ At 10.30 A.M. |

At Ranchi

Note : 1. Kolkata Old Appeals Bench will not function during this week.

2 Kolkata “D” Bench will not function during this week.
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